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Recognition of two Calcutta Firms as
Export Houses despite violation of
Foreign Exchange

6859, SHRI  BHOGENDRA JHA:
Will the Minister of FOREIGN TRADE be
pleased 10 refer to the reply givea to
Unstarred Qucstion No. 4801 on the l4h
July, 1971 regarding the periodic investiga-
tions of actual use of Export Incentive and
Import Licences and state :

(a) whether the two Calcutta firms
Agents India (Private) Ltd. and Shyam
Investment  Corpocation  (Private) Ltd,,
have been recognised as Export Houses

(b} whether after a raid carried out,
these two firms were found guilty of viola-
tion of foreign Exchange Rules and a
fine was imposed ;

(c) whether even now they continue to
get ali the advantages like export en‘itle-
ments, ing¢entive licences, blanket permits
etc; and

(d) if so, the reasons thercfor and
Government’s reaction thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C.GEORGE) : (a) to {¢). The informa-
tion is being ccllecced and will be placed
on the Table of the House,

Recommendations of Administrutive Reforms
Commissioa regarding quota for promotion
of Mudras Police Service and Indian
Police Service Officers

6860, SHRI SOMASUNDARAM : Will
the Minister of HOME AFFAIRS be pleased
to stule

(1) whether the Administrative  Reforms
Commission in 125 report has recommended
that the promotion guota be changed 1w 40
per cent and 60 per cent as apainst 25 per
cenl and 75 per cenr for the Madras Police
Service and 1. P. 8 Oficers;





